
 

cation of the authorised versions thereof. It 
is not possible to state the specific time 
within which the authorised versions of 
these enactments and rules will be completed 
and published.] 

CALLING ATTENTION TO MATTERS 
OF URGENT PUBLIC IMPORTANCE 

IT UNSATISFACTORY POSITION IN REGARD TO 
THE REHABILITATION OF THE PEOPLE OF 

KHEMKARAN IN PUNJAB 
SHRI JAGAT NARAIN (Punjab): Sir, I 

beg to call the attention of the Minister of 
Labour, Employment and Rehabilitation to 
the unsatisfactory position in regard to the 
rehabilitation of the people of Khtm-karan in 
Punjab. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI D. 
R. CHAVAN): In Punjab 51,000 persons 
were uprooted from the border areas. Of this 
number 7,764 are from Khemkaran. Funds 
to the extent indicated below were 
sanctioned by the Central Government and 
placed at the disposal of the Punjab Govern-
ment for providing relief and resettlement 
assistance to the displaced persons. 

Rs. 
Relief .......................................... 50,00,000 
Resettlement                                85,00,000 

During the period Khemkaran remained 
under the occupation of Pakistan and during 
the course of the withdrawal of the Pakistan 
forces, it was subjected to systematic, wilful 
and wanton devastation. Almost all the pucca 
houses were destroyed and useful 
construction material such as girders, 
windows and door frames and in some cases 
even bricks were removed. All public 
buildings, including the Railway Station, Post 
Offices, Municipal Offices, the Police Post, 
the Library and schools were demolished. 
The railway line for a length of 5 miles was 
removed. All the wells were contaminated 
and the hand pumps were removed. All the 
trees in the orchards were felled and the 
timber taken away. The electric cables and 
telephone connections were removed. 
Further, the area around Khemkaran was 
heavily mined. With the completion of the 
demining operations in about the third week 
of April, the return of the uprooted persons -
commenced. 

To ameliorate the hardship of the up-
rooted persons, relief camps were set up 
where arrangements were made to provide 
food, shelter, clothing, bedding, medical 
assistance and other necessities of life to the 
displaced persons commensurate with their 
requirements. The expenditure on relief 
operations so far, has been Rs. 69,30,662. 

In order to resettle the uprooted persons as 
early as possible and to ameliorate the 
hardship to which they have been subjected, 
Government   has   taken   the    following 
measures:— 

(i) For the construction of pucca houses 
Government is giving a grant of Rs. 
4,000 and a loan of Rs. 6,000. For 
the construction of a kucha house, 
Government is giving a grant of Rs. 
1,000 and a loan of Rs. 2,000. 

(ii) For the construction/repair of shops. 
Government is giving a grant of Rs. 
500. 

(iii) For the construction of about 170 
shops-cum-godowns and shops in 
the grain Mandi of Khemkaran in 
addition to a grant of Rs. 500, Govt, 
is giving a loan of Rs, 3,000. The 
owners of these large establishments 
arc also being given a business loan 
upto Rs. 10,000. 

(iv) In order to enable the agriculturists 
to resume their normal avocations as 
soon as possible, Govt, is giving 
loans for purchase of seeds, ferti-
lizers and agricultural implements. 
To the non-agriculturists, including 
artisans, hawkers and professional 
people such as doctors, lawyers, 
etc., loans ranging from Rs. 200 to 
Rs. 5000 are being given to enable 
them to resume their previous 
avocations. 

(v) As the moveback of the uprooted 
persons has recently started, it was 
felt that they would not have the 
requisite means to cultivate the land 
and avail of whatever was left of the 
Kharif sowing season. In order to 
utilize as much of the Kharif sowing 
season as possible, with the 
assistance of Associated Chambers 
of Commerce, 10 tractors 
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[Shri D. R. Charan] working on a 
double-shift basis have been put into 
operation in Khemkaran area. About 
100 acres of land is being made fit for 
sowing everyday. About 1700 acres of 
land has already been sown. Arran-
gements have been made to supply 
adequate quantity of seeds and 
fertilizers to the farmers. 

(vi) To enable the uprooted persons to 
maintain themselves till they are able 
to reap the Kharif harvest and till they 
have been able to resettle themselves 
in other avocations, ex-gratta 
Maintenance Allowances depending 
on the size of the   family   are   being   
given. 

(vii) A sum  of Rs.  60,000  has  been placed at 
the disposal of the Punjab Govt, for the 
restoration of water supply in areas which were 
occupied by   Pakistan.   So   far   25   hand-
pumps have been installed and 81 wells   have   
been   decontaminated and put into operation in 
Khemkaran area. In view of the measures 
detailed above on which an expenditure of Rs. 
85,00,000 has already been incurred, it is 
apparent that the complaint to the effect that 
"Govt, is doing nothing for the rehabilitation of 
the people of Khemkaran in Punjab" is not based 
on a correct appraisal of facts and is misleading. 

The latest report is that debris from all the 
main roads and streets of Khemkaran has been 
cleared. Clearance of debris from sites on 
which shops were located is well in hand and is 
expected to be completed in the next fortnight. 

In Punjab 51,000 displaced persons were 
registered and relief assistance to all the 
displaced persons was provided. About 7,000 
persons have returned to the original place of 
residence. A very large number of 
agriculturists go to their fields every day. 
People are gradually returning to Khemkaran, 
where till they can rebuild their houses 
temporary accommodation in tents is being 
provided. About a thousand persons are living 
in tents in Khemkaran. A dispensary, a school 
and a post office have been opened. The 
electric supply and the rail link have been 
restored. Govt, is  taking  all  possible  steps  to  
expedite 

reconstruction of the buildings within the 
shortest possible time. Punjab Govern-
ment has also taken steps to provide cons-
truction material at reasonable prices. 
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THE MINISTER OF LABOUR, EM-
PLOYMENT AND REHABILITATION 
(SHRI JAGJIVAN RAM): Sir, 1 want to 
know whether it is a speech or question or 
clarification or what he is speaking. Sir, I 
want to understand from you what it is. Is it a 
speech or a clarification or a question or 
what is it that he is making? 
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SHRI   DAHYABHAI   V.    PATEL:   It 
is the general feeling of the Government as 
well as the Opposition that the people of 
Khemkaran braved very serious situations and 
the very fact that they had to come here all the 
way to Delhi to represent their difficulties is 
itself a sad commentary on the way in which 
the Government machinery is moving. The 
hon. Minister has more or less admitted that. 
Now, since we are adjourning in two days, 
may I request the hon. Minister through you to 
give us a statement of the facts, whether what 
the hon. Member behind me has stated is true 
or whether what the hon. Minister is trying to 
tell us is true. As to what is the correct 
position, we would like to know before we 
adjourn, Sir. 

SHRI JAGJIVAN RAM : I have just now 
asked the Deputy Minister who has got the 
information to give the details as to how many 
persons have been given grants and loans. That 
figure we have got. But we will collect further 
information. I will send the information to the 
hon. Member. 

SHRI DAHYABHAI V. PATEL: This has 
been contradicted. We may have the statement 
to check, let us have it within two days. We do 
not want to want it immediately but before we 
adjourn. Would he do it ? 

SHRI ATAL BIHARI VAJPAYEE: It is a 
serious situation. If the issue of rations has 
been stopped, then how can the uprooted 
persons live? And the Minister has exressed 
surprise that this allegation has been made. 
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SHRI JAGJIVAN RAM: I mysell it 
because my information is that the shops have 
been opened, that the provisu> available 
there.     But still since the hon. Member 
persists that my information is wrong and his 
information is correct, I will look into that and 
see whether there justification   for  making   
that  statement. 

II. SURVEY MISSION OF PROF. BRYSON OF THE 
UNIVERSITY OF WISCONSIN (U.S.A.) 

SHRI M. P. BHARGAVA (Uttar Pradesh): 
Sir, I beg to call the attention of the Minister of 
Transport, Aviation, Shipping and Tourism to 
the Survey Mission of Prof. Bryson of the 
University of Wisconsin (U.S.A) who came to 
India recently. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TRANSPORT AND 
AVIATION (SHRIMATI JAHANARA 
JAIPAL SINGH): Sir, for some time past, 
Indian meteorologists had been observing that 
large quantities of dust were   carried 

f[ ] Hindi Transliteration. 

 




